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DELHI VIDHAN SABHA
Bulletin Part-1

(Brief Record of Proceedings)
Tuesday, March 30, 1999/Chaitra 09,1921 (Salca}

m.lo
Budget 1999-2000
11.00 AM
‘Piscussion on the Statement of Estimated Receipts
and Exnenditure of the National Capital Territory
of Delhi for the year 1999-2000 resumed.
Following members took nart in the debate:
1. Prof. Jagdish Mukhi
2. Shri Ajay Maken
3. Shri Mukesh Sharma
4 Shri Naresh Gaur
: " Obitpary Reference
2.00 PM

The House made Obituary Reference to the massive loss

2. of 1lives and proverty narticularly in the Garhwal
Nivision as a rvesult of the earthquake that shook
the entire North India on the night of 28-29 March,
1999. ¥

Members also observed two minutes silence in respect
of the departed souls.

2.07 PM : ‘Starred Question

3. Starred Question Nos.81 to 85 and Supplementaries
thereto were orally asked and answered.

Renlies to Starred Oueston Nos.86 to 100 were laid
on the Table of the House.

nstarred Question

4., Renlies to Unstarred Question Nos. 164 to 208 were
laid on the Table of the House.

3.05 ™M Statement by Chief Minister

S In response to a matter raised by Shri Mukesh Sharma
and Prof. Japdish Mukhi, Smt. Shiela Dikshit, Chief
Minister made a statement regarding water supnly to
Delhi from Haryana and alleged supnly of dirty water
to some South Delhi Colonies.

Walk Out
6. NDissatisfied with the statement made on the issue
of water, Members of BJP staged a walk out.

664



(2)

3.25 M Statement by Minister of Health

7s Pr. A.K. Walia, Minister of Health made a statement
regarding fire incident that took place on the morning
of 30-3-99 in INA Market.

3.35 M Presentation of Reort of the Committee on
Private Members' Bills and Resolutions

% : 8. Shri Mangat Ram Singhal presented the 2nd Revort of
] the Committee on Private Members' Bills and
Resolutions to the House.

9. With the nvpermission of the Chair, a Member of the
_ Youse (Shri Matain Ahmad) made a statement informing
i the House that some Shiv Sena activists had put up
i some nrovocative vosters in his constituency on the
occasion onf Idul Fitr. When he protested against
these onsters and demanded that the nolice should
remove them, no action was taken against the guilty

and instead the police is hounding for him.

The Members exoressed concern and demanded that since
the matter pertains to the dignity of a Member of
the House, it was necessary that the House should act.

3.50 PM | Resolution
10. Shri Ajay Maken, thereafter, sought the permission

to move a Resolution. The Chair ruled that if the
House agrees, he would have no objection. Sensing
the consensus on the issue, the Speaker permitted Shri
Ajay Maken, who then moved the following Resolution:

"This House condemms the pnlice inaction against
Shiv Sena activists who put up posters using
provocative language  against ~a  particular
community in the Seelampur area thereby spreading

- commmal disharmony and expresses its concern
for registering a case against the area MLA."

3.55 M J Snecial Mention
11. Following Members raised matters under Rule 287:

s Shri Shish Pal

2.  Shri Mohan Singh Risht

3. Shri Sahab Singh Chauhan

(Minister of Transport intervened in the matter)
4, Shri Moti Lal Bokolia

5. Shri Brahm Pal
6. Shri Nand Kishore Garg
7.  Shri Bhishm Sharma
8. Shri Jile Singh Chauhan
\ 9. Shri Jai Bhagwan
\'\
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4.55 M

1Zs

5.27 ™M

15.

6.00 PM

7w n
Calling Attention

Prof. Jagdish Mukhi, Shri Sahab Singh Chauhan and
Shri Nand Kishore Garg calle-d the attention of the
Minister of Social Welfare on the situation arising
out of the non-payment of old age pension, prevalent
corruption and scuffles etc. in Social Welfare
Department.

Minister of Social Welfare made a statement in this
regard and also replied to the clarifications asked.

With the Chair's permissiog,Shri Deep Chand Bandhu
gave his mersonal explanation. .

Chief Minister also intervened in the matter.

Budget 1999-2000

Further disussion on the Statement of Estimated

Recepbts and Expendture of the National Capital
Territoryof Delhi for the year 1999-2000 resumed.

Following Members took pmart in the debate: -

Shri Naseeb Singh
Shri Tarvinder Singh Marwah
Shrii Prahlad Singh Sawhney

Shri Jai Bhagwan

= N

(The House was adjourned till 1100 hours on Wednesday,
March 31, 1999).

S.K. SHARMA
SECRETARY

DELHI

MARCH 30, 1999
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